
GOVERNMENT OF INDIA 
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

 
RAJYA SABHA 

UNSTARRED QUESTION No. 1012 
TO BE ANSWERED ON 15.12.2022 

 
Implementation of pollution control projects 

 
1012: DR. ANIL SUKHDEORAO BONDE : 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 
(a)  whether various pollution control projects are being implemented in the States of 

Maharashtra, Gujarat and Madhya Pradesh; 
(b)  if so, the details of the said projects along with their processing capacity; 
(c) whether the processing capacity of the said projects is sufficient for the treatment of 

solid waste and sewage in the said States; and 
(d) the details of financial assistance provided under Swachh Bharat Mission to the said 

States for Municipal Solid Waste Management? 
 

 
ANSWER 

 
MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(SHRI ASHWINI KUMAR CHOUBEY) 
 
(a), (b), (c) & (d):  
Details of solid waste management projects implemented in States of Maharashtra, Gujarat 
and Madhya Pradesh are annexed at Annexure-I. 
 
Details of Solid Waste and sewage generation and processing in Gujarat, Madhya Pradesh 
and Maharashtra are provided at Annexure-II and Annexure-III, respectively.  
 
Details of financial assistance provided under Swachh Bharat Mission for Municipal Solid 
Waste Management to these states is provided at Annexure-IV. 
 
 

*** 
 

  



Annexure-I 
Details of solid waste management projects implemented in States ofGujarat, Madhya 

Pradesh and Maharashtra 
 
Gujarat 

i. 42 C&D Waste processing facilities with total capacity of 1984 TPD 
ii. 90 Material Recovery facilities with total capacity of 3245 TPD 

iii. 80 Waste to compost plants with total capacity of 4388 TPD 
iv. 2 Bio-methanation plants with total capacity of 55 TPD 
v. 2 RDF plants with total capacity of 800 TPD 

 
Madhya Pradesh 

i. 119 C&D Waste processing facilities with total capacity of 2733 TPD 
ii. 199 Material Recovery facilities with total capacity of 4302 TPD 

iii. 190 Waste to compost plants with total capacity of 5950 TPD 
iv. 4 Waste to Energy Plants with total capacity of 590 TPD 
v. 3 RDF plants with total capacity of 430 TPD 

 
Maharashtra 

i. 38 C&D Waste processing facilities with total capacity of 737 TPD 
ii. 260 Material Recovery facilities with total capacity of 9293 TPD 

iii. 272 Waste to compost plants with total capacity of 11681 TPD 
iv. 2 Waste to Energy Plants with total capacity of 30 TPD 
v. 41 Bio-methanation plants with total capacity of 777 TPD 

 
 

 
 
 
 
 
 
 
 

  



Annexure-II 
 

Details of solid waste generation and processing in Gujarat, Madhya Pradesh and 
Maharashtra 

 
Sl.No. State Generation 

(Tons/day) 
Processed 
(Tons/day) 

1. Gujarat 9567 8514.63 
2. Madhya Pradesh 6509  6479 
3. Maharashtra 22,670  19,650 

 
  



Annexure-III 
 

Details of sewage generation and processing in Gujarat, Madhya Pradesh and 
Maharashtra 

 
Sl.No. State Generation 

(MLD) 
Treatment capacity 
(MLD) 

1. Gujarat 5013 3378 
2. Madhya Pradesh 3646 1839 
3. Maharashtra 9107 6890 

 
 

  



Annexure-IV 
 

Details of financial assistance provided under Swachh Bharat Mission to Gujarat, 
Madhya Pradesh and Maharashtra 
 
Sl.No. State Financial assistance provided under Swachh Bharat 

Mission (in Rs. crore) 
1. Gujarat 881.45 
2. Madhya Pradesh 905.69 
3. Maharashtra 1544.85 
 
 


